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Provision of Drinking Water to - Probleny
Yillages

154, SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) steps taken or proposed to be
taken to provide drinking water to all in
the 2.31 lakh identified problem viliages
of the country during remaining period of
Sixth Five Year Plan;

(b) . whether any scheme for the same
has been finalised; and

(c) if so, details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):
(a) to (c). Supply of drinking water to
all problem villages has been included in
the new 20-Point Programme. The outlay
for the programme in the Sixth Plan
period has been stepped up considerably
to Rs. 2,007.11 crores ,compared to
Rs. 42927 crores in the 5th Plan
(1974—79). Drinking water supply is a
State subject and Schemes are formulated
and implemented by the State Govern-
ments. The major portion of the funds
for this programme is also provided in the
State sector. Cemtral assistance under the
Centrally Sponsored Accelerated Rural
18, however,
given to supplemeni the resources of the
State Governments and Union Territory
Administrations in providing safe drink-
ing water to identified problem villages.
The number of problem villages provided
with drinking water facilities increased
from 25,978 during the year 1980-81 to
29,837 during the year 1981-82. It is ex-
pected that about 42,000 problem villapes
would be covered during the year 1982-83.
At the conference held with State Minis-
ters and officials in New Delhi on
19-1-83, it was resolved that all Siate
Governments and Union Territory Admi-
nistrations may take urgent steps to Step
up the pace of implementation of the
20-Point Programme to provide atleast
one source of safe drinking water to all
the identifled problem villages during the
remaining period of the Sixth Plan.
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The outlay under the Centrally Spon-
sored Accelerated Rural Water Supply
Programme is being stepped up progres-
sively from Rs. 100 crores in 1980-81 to
Rs. 110 crores in 1981-82 and Rs. 151.50
crores in 1982-83.

Housing Shortage in the country

155. SHRI CHIRANIJI LAL SHAR-
MA: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether any survey has heen made
regarding the housing  shortage jin the
country;

(b) if so, the extent of housing short-
age and requirement of funds to meet the
shortage; '

(c) steps to be taken for arrangement
of the funds; and

(d) whether there is any proposa! to
involve private sector in Housing Pro-
gramme,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH): (a) to (c). On the basis of
1971 census and population projections
for 1981 made by the Registrar General
of India, the National Buildings Organi-
sation has estimated the housing shortage
in the country at 21.3 million dwelling
units as under:—

(i) Rural areas 16.5 million

(ii) Urban areas 4 8 million

‘Housing’ is a State subject. Within the
Plan allocations, ‘funds are provided to
the State Governments in the shape of
‘block loans’ and ‘block grants’. The State

Governments are free to earmark funds
for different schemes according to their

needs and priorities. The Sixth Plan
(1980—85) provides an outlay of Rs.
1490.87 crores for housing. LIC/GIC

loans which form part of plan funds are
also available to the State Governments
for social housing schemes. In addition to
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this, am amount of Rs. 150.00 crores is to
be provided by the commercial banks for
housing during 1983. The Housing and
Urban Development Corporation also cu-
visages an investment of Rs. 600.00 crores
for housing during the Sixth Plan period.

(d) The important role of the private
sector is recogmised by the Government
and mentioned in the Plan document. The
Government also set up a Working Group
on Private Housing which made certain
recommendations relating to land legal
issues, fiscal amd institutional measures to
stimulate housing activity in the private
sector. Action on these recommendations
has already been initiated.

Allocation and Supply of Foodgrains fo
Bihar and West Bengal

156. SHRI A. K. ROY: Will the
Minister of FOOD AND CIVIL. SUP-
PLIES be pleased to lay a statement show-

mng:

(a) the details of the demand made by
the Governments of West Bengal and
Bihar for the supply of foodgrains to
fight drought in the last three months of

1982;

(b) actual supply of foodgrain to these
two States in the same period;
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(c) whether any excess grain was pio-
vided above their normal quota;

(d) if so, facts in details; and

(e) if not, the reasons thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD): (a) and (b). A statememt show-
ing the quantities of foodgrains demanded
by the Governments of West Bengal and
Bihar for public distribution system and
actual allotments and offtake from the
Central Pool from October, 1982 to Dec-

ember, 1982 is attached.

(¢) and (d). In the context of the
drought situation im the States of West
Bengal and Bihar, the monthly alloca-
tions of wheat for public distribution
system were raised by 20,000 tonnes in
case of Bihar, and 5,000 tonnes in case
of West Bengal since November, 1982.
Each of these States was also permitted
to purchase 15,000 tonnes of levy free
rice from the open market in Punjab and
Haryana. In addition, the Governments of
West Bengal and Bihar were allotted
3,850 tonnes and 4,460 tonnes of wheat
respectively for the month of December,
1982 under Employment Generation
Scheme for relief works.

(e) Does mot arise. ¢
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